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Promotion of Scheduled Castes and
Scheduled Tribes in Fertilizer
Corporation of India

7724, SHRI HARI KRISHNA
SHASTRI: Will the Minister of PET-
ROLEUM AND CHEMICALS be
to state:

(a) whether ad hoc promotions
given tg Scheduled Castes/Scheduled
Tribes candidates in some cases in
Fertilizer Corporation of India have
been continue for two years together
and they hsve not been regularised
so far;

(by) whether their continuance on
ad hoe basis for long time is directly
in violation of th¢ instructions of the
Government of India, Ministry of
Home AfTairs. Department of Person-
ne] and Administrative Reforms.

(c) if so, what steps have been
taken to mitigate their hardships and
to safeguard their interest;

(d) whether it is also a fact that
due to this the promotion of other

eligible and deserving officials has
been affecter]d adversely; and

(c¢) if so, what steps have been
taken to mitigate their grievances?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHR] VEERENDRA PATIL): (a) to
.(e). The required information is
being collected and will be laid on the
Table of the House.
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